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CCP 79/89
in O.a' 400/87

Shri Charsnjit Singh Dhillon

Union of Indian Others,

Us.

9.5.1989,

Prasentt- None,

List on 29th Hay, 1989„

( B.u r-IATHUR )
Uics Chairman

9.5.89,

,\b

Applicant

Respondents

( AniTAU BANER3I )
Chairman

29,5.89«

Proscnt! Applicant in person.

Hoard the .npoliciint. This CCP appusrs to be misconcsiuGd,

O.H, 40O/87 is still to bo decided, Thoro is an interim ordsr directing

the respondonts that ono poat of ..ssist. nt Director shall be kopt

vacant so th-.t it may bo made available to the applicant in the

eVEsnt of his success. The causo of action will only arise after

O.A is decided in favour of the applicant and it is found that the

rsspondan s h^uc not kept one post or Asstt, Oiractor vacant. That

stagtj has not yst comcs,

CCP is disposed of Bccordingly,

( B.N. DAYASI/lHA )
UICE CHAIRMAN

( Al'TTAU BAWERDI )
CHAIRMAN


